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ugar Mil\ for Taran Taran 

Dlstrict of Amri'sar (Puajab) 

2410. SHRt L. S. TUR: Will the 

Minister of FOOD AND CiVIL 
SUPPLIES be plea ed to states : 

(a) whether sugar mill for village 

Seron in Tehsil Taran Taran, District 

Amritsar, Punjab has been ~ t  

(b) if so, whether it is being set up 
there; 

(c) what action has been taken so 

far; 

(d) whether State G overnment can 

~  the site of the proposed sugar mill 
from village eron; and 

(e) if so, under what circumstances? 

THE DEPUTY MINISTER IN THE 

DEPARTMENT OF ELECTRONIC. 

AND IN THE MINtSTRY OF FOOD 
AND CIVIL SUPPLIES (DR. M. S. 
SANJEEVT RAO) : (a) and (b) Yes, Sir. 

(c) The mills have 0 far collected an 
amount of Rs. 30,400/-as hare money 

from the grower members. 

(d) and (e) ihe mill is to be ec;tabli ~ 

hed at village Seron a mentioned in the 

etter of [ntent. However, the State 

Government can change the ite keeping 

in view the availability of land, suitability 

of soil, underground water, approacha-

bility and rate of land, etc. 

Implemfntation of Hous Site .. cum-

con Iruction As istance Scheme 

for LalH.HCSS "Vorker' i.l Kerala 

2411. SHRt P, K. KODIYAN : will 
the Mini ter of WORKS ND HOUSING 

be pleased to slate: 

(a) whether the implementation of 

rural house site ·cum-con truction as is-
tance ~  from landless workers i 

not satisfactory in Kerala; 

(b) if so, the eligible number of land-

less families identified and out of which 

how many have been provided house sites 

in the State; 

(c) whether the scarcity of land and 

high cost of available land have been the 

rna in reasons for the tardy implementa-

tion of the scheme; and 

(d) if so, measures being taken to 

solve the problem? 

THE D ~  IN THE 

DEPARTMENT OF ~j IN THH 

MINISTRY OF WORKS AND HOll -
lNG AND TN THE DEPART MENT 
OF PARLIAMENTARY AFFAIRS 

(SHRI MALLIK RJUN1 : (a) and (b) 

H 011sin!Z. being a tate subject, all the 
Social Housing Scheme an' being imple-
mented by the State Governments/UT 

Admns themselve The Ministry of 

Works and Housing monitors the Rural 

House Sites-cum.C0nstru tion Assistance 
Scheme for ~ worker which ~ 

part of the Revised 20-Point Programme. 

The details about the scheme in Kerala are as below: 

No. of digible families 

No. of familie who have been 

allotted 'house-sites upto 

December. 1963. 

No of houses/hut constructed 

on allotted house-sites _. __ .-_._ ------
tc,) and (d I Performance is being reviewed. 

~  f as reported by the State 

Governm nt) 

52,870 

27,693 




